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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL s HYDERABAD BENCH

AT HYDERABAD

ORIGINAL APPLICATION NO=72 of 1999

DATE OF ORDER 3 22,02,1999,

Betyeen -

Y.V.Atchuta Rao

sesa Appllcant
And

l. Union of India, rep. by the Secretary,
M/o Defence, New Delhi,

2, The Engineer-in-Chief,
Army Headquarters, DHQ PO,
New Delhidl,

3. The Chief Engineer,
Headquarters, Southern Command,
Pune - 411 001,

4., The Director General (Naval
Project), Visakhapatnam - 14,

saes Respondents

Counsel for the Applicant H Shri V.Venkateshwar Rao

Counsel for the Respondents Shri P.Phalguna Rao, CGSC

CORAM 3

THE HOW'ELE JUSTICE SHRI D.H,NASIR : VICE-CHATRMAN

THE HON'BLE SHRI H,RAJENDRA PRASAD : MEMBER {A)

(Order per Hon'ble Justice Shri D.,H.,Nasir, VC

)
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(Per Hon'ble Justice Shri D.H.Nasir, Vice-Chairman).
Heard. This 0.A., was disposed of.by an order passed
by this Bench on 22nd Japuax¥w, 1999 by directing the Respondent
No.2 to consider the representation made by the applicant etc.,.
The 1éarned counsel for the applicant by filing a memo dated
17.2.1999 submits that such direction was required to be given
to Respondents 3 and 4 and not to Respondent NKo.2. We have

heard the learned standing counsel for the Respondents, who
4
e

have no objection to alter the direction given by this Bench.

sus 8o

2 ‘e hereby direct that the representations made by the

applicant as well as the grievances expressed in the present
0.A. shall be considered by the Respondents 3 and 4 within a
period of two months from the date receipt of a copy of this

order and to pass sultable orders in that regard.

3. Thus the memo dated 17.2,1999 disposed of. No costs,
The polon joosts et L - T Shall stond o embict sicombyyly
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5il, o
(H,RAJENDEA |PHASAD) (D.H.NASIR)
Membe A) ViceesChalman
.
Dateds22nd_February, 1999, - e f
Dictated in oOpenn Court. “Ta-5f
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